
1 2 3 4 5

Jammu & Kashmir 13.02 - 5.00 -

Karnataka 225.845 45.30 9.88 119.82

Kerala 29.07 22.50 23.32 71.96,

Madhya Pradesh - 1 0 1 .8 8 13.45 -

Maharashtra 9.34 30.25 7.08 -

Manipur 23.01 - 5.00 -

Meghalaya - - - 2.39

Mizoram 4.60 8.36 - -

Nagaland 4.31 - 1 0 .0 0 6.08

Orissa 6 .1 2 28.37 8.50 -

Punjab - - 2.50 -

Rajasthan 42.075 120.395 21.61 -

Sikkim 15.29 - 18.16 -

Tamil Nadu 23.90 24.26 3.40 25.75

Tripura - - 11.57 -

Uttar Pradesh 85.995 102.705 22.34 81.80

West Bengal 39.31 52.81 38.585 62.76

Andaman & Nicobar Islands 1 .6 8 - - -

Total 652.375 693.915 236.693 395.37

[Translation]

Sugar Mill in Madhya Pradesh

499. SHRI PUNNU LAL MOHLE : Will the Minister 
of FOOD be pleased to state :

(a) whether any proposal is under consideration of 
the Government for setting up a sugar mjjl in Pandaria 
Block of Bilaspur district in Madhya Pradesh;

(b) if so, the cletails thereof;

(c) whether the Government have received letters 
from the Members of Parliament and the Legislative 
Assembly for setting up a sugar mill in the said area; and

(d) if so, the action taken by the Government in the 
matter ?

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND PUBLIC DISTRI
BUTION (SHRI DEVENDRA PRASAD YADAV) ; (a) and
(b) an industrial licence application has been received 
through the Ministry of Industry from Sh. Rekh Chand Jain 
of M/s. Arihant Sales and Services Private Limited for 
establishment of a new sugar factory of Mungeii/Pandaria 
District, Bilaspur (Madhya Pradesh).

(c) and (d) Ministry of Food has go far not received 
any letter from the Members of Parliament and the 
Legislative Assembly in regard to the above proposal.

[English]

High level Commission for N.E. States

500. SHRI JAG MOHAN : Will the Minister of HOME 
AFFAIRS be pleased to state :

(a) whether the Government had constituted a high 
level Commission to study the deficiencies of infrastructural 
facilities and basic minimum services in the North Eastern 
States;

(b) if so, whether the Commission has submitted its 
recommendations;

(c) if so, the main recommendations thereof; and

(d) the decisions of the Government on these 
recommendations ?

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a) 
Yes, Sir.



(b) No. Sir.

(c) and (d) Question do not arise.

Scrapping of Article 310

501. SHRI Y.S. RAJASEKHARA REDDY : Will the 
Minister of HOME AFFAIRS be pleased to state :

(a) whether some state Governments have suggest
ed to scrap article 310 of the Constitution;

(b) if so, the names of the states; and

(c) the reaction of the Government thereto ?

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a) 
According to available information, no such suggestion has 
been received.

(b) and (c) Do not arise in view of (a) above. 

fTranslation]

Development of Tals and Diyaras

502. SHRI SHATRUGHAN PRASAD SINGH : Will the 
Minister of AGRICULTURE be pleased to state :

(a) whether the scientists of Sabour Agriculture 
University, Bihar have sent a project report to Indian 
Council of Agricultural Research regarding the develop
ment of Tals and Diyaras of the State;

(b) whether similarly a project report for the 
development of certain Diyaras and Tals of Bachhwar, 
Teghra, Matihani, Balia blocks and Patna district are 
pending with the Government; and

(c) if so, the time by which these are likely to be 
cleared ?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) Yes, Sir 
A research project proposal has been received recently 
for funding support by ICAR.

(b) and (c) Yes, Sir. The Ministry of Agriculture had 
deputed an expert team to visit Diara and Tal lands of 
Bihar State in November, 1996. The team submitted the 
report and the same is under consideration by the 
Department of Agriculture and Cooperation It is likely to 
take about 4-6 months time.

IEnglishJ

National watershed Development project 
for Rainfed areas

503 SHRI SARAT PATTANAYAK Will the Minister 
of AGRICULTURE be pleased to state

(a) the target fixed tor covering the area under 
National Watershed Development Project for the Rainfed 
Areas during the Ninth Five Year Plan, State-wise;

(b) whether the Government are considering to 
reorient the implementation strategy for the same; and

(c) if so. the details thereof ?

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) An area 
to the extent of approximately 3.5 million ha. is likely to 
be covered under National Watershed Development 
Project for Rainfed Areas during the IX Plan. State-wise 
targets will be decided at the appropriate time.

(b) and (c) The Project will continue to promote in 
situ moisture conservation through reliance on low -  cost 
replicable and farmer-friendly measures with the objective 
of increase in cropping intensity and productivity, the 
Project will also continue to propogate farming systems 
approach. Under this Scheme, there will be greater thrust 
on adoption of locations-specific technology as per the 
ecological system in the given agro-climatic zone

fTranslation]

Disappearance of Rice and Wheat allotted 
by Food Corporation of India

504. SHRI MANOJ KUMAR SINHA : Will the Minister 
of FOOD be pleased to state :

(a) whether tonnes of rice and wheat released by 
the Food Corporation of India to be sold under the Public 
Distribution System have disappeared;

(b) if so, the details of cases detected by The 
Government in this regard, state-wise;

(c) whether the Government have conducted any 
inquity into the matter;

(d) if so, the outcome thereof; and

(e) the step taken by the Government to check the 
recurrence of such incidents ?

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND PUBLIC DlSTRI 
BUTION (SHRI DEVENDRA PRASAD YADAV) : (a) The 
allocation of nee and wheat to the State Government are 
made on a month to month basis by the Ministry and the 
alloted quantity is released to the State Government or 
their nominees, by Food Corporation of India (FCI) After 
the stocks are lifted by the State Government or their 
nominees, its transportation, security and distribution with 
in the state is the sole responsibility of the State 
Government

(b) to (e) Do not arise 

[English]

"Wood Based Industries”
505. SHRIMATI JAYAWANTI NAVINCHANDRA 

MEHTA . Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state :


